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(b) and (c) There is no legal require-
ment under the Companies Act for com-
panies to set a icfe the amount (8) provid-
ed from time to time in the books of ac-
counts by way of depreciaton on fixed as-
sets as a pecific fund and for it use for 
any specified purpo e (s). The 
utili ation of the depreciation pro-
vision depand on the needs for circum -
tances of each company and is largely a 
matter of internal policy of its manage-
ment. In view of this position the qu -
tion of taking and any remedial action 
does not arise. 

ommittee of power experts and manufac-
turers to draw standards for small 

Hydel Equipment 

9747. SHRI M.V. CHANDRA 'HE-
KHARA MURTHY: Wijj the Minister 
of ENERGY be pleased to state: 

(a) whether a Committee of power 
experts and manufacturers will be set up 
to draw standards far smal1 hydel equip-
ment; 

(b) if so, whether the Central Board 
of Irrigation and Power has begun a~lion 
to constitute the Committee in pursuance 
of this officially sponsored seminar on 
small hydro stations; 

(c) what will be the cost per K.W. of 
installation; and 

(d) what will be the main functions of 
the Committee? 

THE MINISTER OF STAT IN TH 
MINISTRY OF ENERGY (SHRI 
CHANDRA SHEK,HAR SINGH): (a) 
to (d) Yes, Sir. The entral Board of 
Trrigatian and power has initiated action 
for can titut ing the ommittce with M m-
ber) l1 ydro E lectric, Cent ral Electricity 
Authority as it Chairman. The main 
functions of the Committee would be to 
standardise the pecification as well a ' 
the equipment required for the small 
hydro stations to the extent possible. 

The co t of Small Hydro in lallation 
varie from ite to site. The 0 t i 
mainly governed by the t pographi a1 
feature, size of the installation, di char-

ge and head available at a particular 
ite. 
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'afety Campaign by Petroleum .. . ompamc 

9750. SHRl LAKSHMAN MALLl K : 
will the Mini ter of NERGY be plea ed 
to tate: 

(a) whether ome petroleum ompanies 
have launched safty campaign to create 
con umer awarem: s among the LPG 
users; 

(b) if 0, the name ' of the companies! 
corporations which have taken step in 
this regard; and 




